BEFPRE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCL, NEW DELHL

Original Application No. 277 /2019

Gauri Shriram Keeling Applicant(s)

versus

State of Uttarakhand & others RcsPO"dCNS(S)

In compliance of (he order of [Hon’ble National
Green Tribunal Dated 02.04.2019, Status  Report
Regrading the case on behalf of Respondent No.4 is as

under.

1. That the matter camc through the complaint received in

Principal Chief Conservator of Forest Uttarakhand office
in the name Sh. Umesh Bahadur Mathur. Taking note of
the complaint undersigned take a quick response and send
a team of subordinate officers of the Department including

Range Forest Officer of the area.

2. That the team of Forest Officers enquired the spot defined
in complaint and after the through enquiry they found that
the land in question falls under the category of Private
land according to Revenue Records and it is to be noted

that the land does not belongs to Reserve Forest Land.

3. That the averments made in complaints found baseless
and misleading, because on the spot there were no any
sign or evidence of illicit tree felling. Hence after enquiry
it was clear that there were no any violation of Forest
Laws that is why no action needs to be taken,
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